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AT HYDERABAD

ﬁgﬁiﬁqboﬁw{.qq oA 977 /77 Date of Orders 29,7.97
BETWEEN s ’
P.Venkataiah «+ Applicant. |
AND

1, The Director,
National Academy of Agricultural
Research (NAARM), Managerment,
Rajendranagar, Hyderabad ,RRDist, ['

2., Chief AMministrative Officer,
Naticnal Academy of Agricultural
Researcin & Benagement, Rajendranagar,
RR District,

3. Rirector General,
Indian Counsel of Agricultural Research

j |

(ICAR), Krishi Bhavan, New Delhi, .+ Respondents,
Counsel for the Applicant «+ Nr, L.PrabhakarReddy
Counsel for the Respondents .. Mr,V,Rajeswara Rao

CORAM3 } :
HON'BLE SHRI R.RANGARAJAN :; MEMBER (ADMV.)
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X Oral orderas per Hon'ble Shri R.Rangarajan,§MEHber {¢Zdmn,) X [

Mr, L.Prabhakar Reddy, learned counsel for the
applicant ard Mr,V.Rajeswara Rao, learned standing counsel

for the respondents, {'

2, This OA is filed to declare the action of the respondents |
in not considering the representation regarding reinstatement 1
as casual labour and also direct the respondents to continue

the applicant as casual worker by alloting suitable nature j'
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of work togethet with continuity of service all other ancillary

benefits including grant of temporary status as per the

circulars of the organisation as illegal and contrary to
Section 25 F of IR Act.,

3. When the OA was taken up for admission hearing the

learned counsel for the applicant submitted that he is

withdrawing this OA,

4, In view of the above the OA is disposed of as

withdrawn, No costs,

P

{ R, ,RANGARAJAN )
Member (:dmn, )

Dated ;_29th July, 1997

( Dictated in Open Gourt )
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Copy to te .

. A
1. The Dieector , N.tional Aca demy of Agricultural Research (NAARM) |

i -t
Management, Rajendrasnagar, Hyderabad, RRDPist,

|
2, Chief Administrative Officer, National Academ y of Agricultural [

|
Research& Management , Rajendranagar, RRDist,: ‘

3, The Director General, Indian Counsel of Agricultural Research (ICA

nijw
Krishi Bhavan, New Delhi, H
|_.

CAT. Hyderab,d. ||

|
5. One copy to Mr, V,Rajesw_ra Rao, Addl CGSC. CAT, Hyd, |
6. One copy to The D.R (A); | !

4. One copy to Mr, L,Prabhakar Reddy, Advocate,

7. One Dupkicate Copy; : o ‘ ‘
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